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Minutes of Agenda of 234th Meeting of State Level Expert Appraisal Committee-2 (
SEAC-2)(Day 1) State Level Expert Appraisal Committee meeting held from 25/11/

2024 to 25/11/2024

MoM ID: EC/MOM/SEAC/214541/11/2024

Agenda ID: EC/AGENDA/SEAC/214541/11/2024

Meeting Venue: 1st floor,dalamal house,nariman point,Mumbai

Meeting Mode: Hybrid

Date & Time:

25/11/2024 10:00 AM 06:00 PM

1. Opening remarks

SEIAA, Maharashtra has directed SEAC-2 to appraise the proposals by using information technology 
facilities. Accordingly, SEAC-2 initiated to appraise the proposals received from SEIAA through hybrid 
mode.
The following members were present.

 

As per directions received from SEIAA, the meeting was arranged through online platform. All Project 
Proponents were present through video conference. Hon. Chairman welcomed the members to the 234th 
meeting of SEAC- II.  

1.      Chairman welcomed all expert members for the meeting.
2.      The minutes of earlier meeting were confirmed. 

2. Confirmation of the minutes of previous meeting

N/A

3. Details of proposals considered by the committee

  

Date: 24/12/2024

Shri. Sudhir Khanapure
Chairman On line

Mr. Ramesh Bambale
Member In person

Dr. Ganesh Rasal Member On line
Dr. Nitin Labhane Member In person
Shri. Abhay Pimparkar Member Secretary In person

Day 1 -25/11/2024

Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Level Expert Appraisal 
Committee(SEAC), 
MAHARASHTRA)

***
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3.1. Agenda Item No 1:

3.1.1. Details of the proposal

Residential project by M/s Arihant Aashiyana Pvt Ltd located at RAIGAD,MAHARASHTRA

Proposal For Application for Corrigendum

Proposal No File No Submission Dat
e

Activity 
(Schedule Item)

SIA/MH/INFRA2/500676/202
4

SIA/MH/INFRA2/500676/202
4

11/10/2024
Building / Construction (8(
a))  

3.1.2. Project Salient Features

Introduction: -
PP submitted application for Corrigendum in their earlier Environmental Clearance (EC) No. 
SIA/MH/INFRA2/453999/2023 dated 09.10.2024. PP submitted their proposal under category 8(a) B2 as 
per EIA Notification, 2006 as amended from time to time.
The project proposal was discussed on the basis of presentation made, documents submitted by the 
project proponent along with their environmental consultant M/s. Pollution and Ecological Control 
Services. All issues related to proposed corrigendum were discussed and Form- 13, presentation 
submitted are taken on the record.

3.1.3. Deliberations by the committee in previous meetings

N/A

3.1.4. Deliberations by the SEAC in current meetings

Deliberation: -
During deliberations, PP informed that, the proposal was appraised by SEAC-2 in their 223rd meeting. 
The proposal was recommended for prior EC in the name of M/s. Arihant Aashiyana Pvt. Ltd. to the 
SEIAA. Thereafter, the SEIAA considered the proposal in its 278th meeting and decided to grant 
Environmental Clearance for total Built up area of 48,698.95 sq.mt. PP further informed that, they have 
obtained previous EC in the name of M/s. Arihant Aashiyana Pvt. Ltd. PP further submitted that, they 
had obtained Building Permission, Fire NOC from MPCB in the name of M/s. Arihant Superstructures 
Ltd. which is their parent company. PP now has applied for corrigendum in the earlier EC for change of 
the name from M/s. Arihant Aashiyana Pvt. Ltd to M/s. Arihant Superstructures Ltd. PP submitted that 
the proposal was wrongly submitted on PARIVESH Portal from the credentials of M/s. Arihant 
Aashiyana Pvt. Ltd.
PP also informed that there are no other changes in plot area, built up area, building configuration and 
environmental Parameters.
PP further confirmed that the site falls within 5 KM of severely/ critically polluted area of Taloja MIDC 
as per Hon’ble National Green Tribunal order dated 09.08.2024 with respect to applicability of general 
conditions.
PP also submitted an Indemnity Bond for no violation of EIA Notification 2006, amended from time to 
time.
Decision: -
In view of above discussion, SEAC-2 decided to refer the proposal for change in name from M/s. 
Arihant Aashiyana Pvt. Ltd to M/s. Arihant Superstructures Ltd. to the SEIAA for corrigendum in their 
earlier Environmental Clearance subject to other conditions mentioned in earlier EC dated 09.10.2024 
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will remain unchanged.

3.1.5. Recommendation of SEAC

Recommended

3.1.6. Details of Environment Conditions

3.1.6.1. Specific

specific condition

1.

Decision: -
 
In view of above discussion, SEAC-2 decided to refer the proposal for change in name from M/s. 
Arihant Aashiyana Pvt. Ltd to M/s. Arihant Superstructures Ltd. to the SEIAA for corrigendum in 
their earlier Environmental Clearance subject to other conditions mentioned in earlier EC dated 
09.10.2024 will remain unchanged.

 

3.2. Agenda Item No 2:

3.2.1. Details of the proposal

Sai Shrushti Shiv Sarovar: Proposed Residential Cum Commercial Complex on Plot Bearing 134/2, 124/5 125/1 v
illage: Khidkali Taluka Kalyan, Dist. Thane Maharashtra By M/s. Sai Shrushti Enterprises. by SAI SHRUSHTI 
ENTERPRISES located at THANE,MAHARASHTRA

Proposal For Application for Corrigendum

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/501296/2
024

SIA/MH/INFRA2/501296/2
024

17/10/2024
Building / Construction (8(
a))  

3.2.2. Project Salient Features

Introduction: -
PP submitted the application for Corrigendum in their earlier Environmental Clearance No. 
EC24B038MH162225 dated 09.10.2024. PP submitted their proposal under category 8(a) B2 as per EIA 
Notification, 2006 as amended from time to time.
The project proposal was discussed on the basis of presentation made, documents submitted by the 
project proponent along with their environmental consultant M/s. Manusrushti. All issues related to 
proposed corrigendum were discussed and Form- 13, presentation submitted are taken on the record.

3.2.3. Deliberations by the committee in previous meetings

N/A

3.2.4. Deliberations by the SEAC in current meetings
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